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RAJYA SABHA 

Friday,    26    July, 1991/4 Sravana,    1913 
(Saka) 

The House met at eleven of the clock, 
Mt, Chairman in the Chair. 

OBITUARY REFERENCE 

MR. CHAIRMAN: Before we take up 
today's agenda, I refer with profound 
 sorrow to the sudden passing away of 
Thakur Kamakhya Prasad Singh, an ex- 
Member of this House under tragic cir- 
cumstances. As per press reports this mor- 
ning, he was shot dead at his residence 
in Patna yesterday afternoon. 

Thakur Kamakhya Prasad Singh was 
born in July, 1925 at village and P.O. 
Kakwara, Bhagalpur, Bihar and had his 
education at Banka and Bhagalpur. An 
agriculturists, Thakur Kamakhya Prasad 
Singh was also connected with the welfare 
activities to secure justice for Harijans 
and the poor. He was also associated 
with various other organisations. He .wass 
the Chiiirman of the State Warehousing 
Corporation. 

He was a Member of the Bihar Legis- 
lative Assembly from 1969 to 1971. 1972 
to 1978 and 1980 to November, 1983 
During his membership of Rajya Sabha 
from Apia, 1984 to April, 1990, Thakur 
Kamakhya Prasad Singh always pleaded 
the cause of the downtrodden and other 
weaka   sections of the society. 

We deeply mourn the passing away of 
Thakur Kamakhya   Prasad  Singh. 

I request Member to rise in their places 
and observe silence as a mark of respect 
to the memory of the departed. 

(Hon. Members then stood in silence for 
one minute) 

MR. CHAIRMAN: Secretary-General 
will convey to the members of the bereav- 
ed faimly our deep sense of sorrow and 
profound sympathy. 

THE MINISTER OF STATE TN THE 
MINISTRY OF URBAN DEVELOP- 
MENT (SHRI M. ARUNACHALAM): 
(a) DDA has estimated the requirement 
of 8.25 lakh dwelling units during 1990-95 
keeping in view the various commitments 
and the shifting olf jhuggi families from 
the priority project sites. 

(b) Keeping the estimated requiiemtnt 
in view, the DDA has formulated plans to 
provide 7.5 lakh additional dwelling units 
during this period through the efforts of 
public,  private and cooperative sectors. 
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SHRI M. ARUNACHALAM: Sir, dur- 
ing 1990-91, the DDA has constructed 
and completed 8,846 houses up to 31st 
March against the target of 12,600 houses. 
During the same period, a total of 15,092 
flats  were   allotted  to   31st  March   1991. 

MR. CHAIRMAN: But he wants tO 
know what your target is for 1991-92. 

SHRI M. ARUNACHALAM: Sir, our 
estimated target for 1991-92 is 19,000. 

MR. CHAIRMAN: Nineteen thousand 
plots? These are dwelling houses or plots? 
Are they plots to be allotted or housing 
units? 

SHRI M. ARUNACHALAM: flats Sir. 

MR. CHAIRMAN: Are you going to 
have any survey or have you done any 
survey already? 

SHRIMATI SHEILA KAUL: Sir, we 
are in the process of doing it. 

MR. CHAIRMAN: Good. 

SHRI M. ARUNACHALAM: Sir, I will 
collect the information and furnish it to 
the Member. 

MR. CHAIRMAN: He will retire 

notice. 

SHRI PRAKASH YASHWANT AM- 
BEDKAR: Sir, may I know ffrom the hon. 
Minister whether 2,000 allottees under the 
Rohini and Kundli scheme were asked to 
pay more because there was escalation in 
the cost due to some default? Some allot- 
tees have gone to the High Court. May I 
know from the hon. Minister whether the 
allottees at Rohini and Kundli schemes 
will be given at the same cost at which 
it was advertised or they will be asked 
to pay the escalated cost also? 

SHRIMATI SHEILA KAUL: I am not 
able to catch his point. Would he repeat 
it? 

SHRI PRAKASH YASHWANT AM- 
BEDKAR: I will be more specific. There 
were nearly 2,000 allottees in the Rohini 
and the Kundli schemes. While advertising, 
one particular amount was asked to be 
paid. While allotting them, the cost of 
escalation was also included and they were 
asked to pay more. Now, I want to iknow  
from the hon. Minister at which cost they 
are going to be allotted. At the original 
cost or the new cost? 

SHRIMATI SHEILA    KAUL: Sir, for 
this I require a separate notice. 

SHRI  JAGMOHAN:  Sir,   there  was  a 
scheme of large scale acquisition, develop- 
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ment and disposal of land in Delhi. It was 
part of the Delhi Master Plan. Under that 
•cheme, the land was being acquired on a 
large scale on which housing colonies were 
being built. I would like to know as to 
how much land has been acquired during 
the last five years. That is part (1) of the 
question. The second is, all the housing 
which you have projected and which is 
proposed to be constructed, on which 
lands are they going to be constructed 
because all the lands have been encroach- 
upon. And even the lands which were 
acquired are in somebody else's occupa- 
tion. How are you going to construct all 
the houses which you have mentioned? 

 
SMT. SHEILA KAUL: She has asked 

about the reconstitution Of Delhi. Hofl 
you can reconstitute Delhi? I don't know 
what is the question. 

MR. CHAIRMAN: She is against the 
monopoly of DDA. She wants to know 
whether you are going to do away with 
the monopoly of DDA.    

SMT. SHEILA KAUL: If the hon. 
Member wants to know what we are go- 
ing to do about DDA, I may inform the 
House that future plans for DDA ere 
under our active consideration. 
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